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Defective Case Register from 2025-06-10 to 2025-06-10

Sl.NO. Filing No Advocate for
Petioner/Caveator

Date of
objection Defects as per S.R.

1 D-WP(C)/23297/2025 SHIVSANKAR
MOHANTY

2025-06-
10 .Receipt Showing Serv.copy To cg not Filed.

2 D-WP(C)/22894/2025
BIBHUTI
KESHARI
BISWAL

2025-06-
10

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

Paragraph not mentioned in the affidavit also
I.A.Date of copy of letter not tally with Index.
2..Receipt Showing Serv.copy To cg not Filed.

3 D-
BLAPL/17260/2025

KRUSHNA
CHANDRA
DASH

2025-06-
10

Numbers paragraphs not mentioned in
declaration.2 Lower case not tally with cause
title in connection with annexure 2. 2.Names In
Capital enrolment Numbers Of All The Signing
Advocates Not Indicated

4 D-
BLAPL/17292/2025

JAYADEBA
BEHERA

2025-06-
10

1. Paragraph no. not correctly furnished in the
petition.

5 D-
CMAPL/19694/2025

SUBHADUTTA
ROUTRAY

2025-06-
10

i)I.A. not mention in top of the petition instead
of CMAPL no.271 of 2025. ii) Para no. not
correctly furnished in I.A.

6 D-
BLAPL/16650/2025

BISWAJIT
NAYAK

2025-06-
10

Date of copy of order not tally with
Index.Signature of Executant not tally with
cause title.

7 D-
CRLLP/15795/2025

PRASANTA
KUMAR
SATAPATHY

2025-06-
10

1 .Name of informant be redacted from index
,synopsis and date chart .2 Affidavit and
vakalatnama be kept in sealed cover .

8 D-WP(C)/23158/2025 SANTOSH
KUMAR DASH

2025-06-
10

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

9 D-
BLAPL/16354/2025

SUCHIT KUMAR
NAYAK

2025-06-
10

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page 11 not partial neat.

10 D-WP(C)/23260/2025 PRAVASH
CHANDRA JENA

2025-06-
10

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1. Page nos.27 to 32 and 48 not neat and
legible.

11 D-
ABLAPL/17344/2025

AMLAN SHAKTI
PAUL

2025-06-
10 Ct no. not mentioned in petition.

12 D-
ABLAPL/17215/2025

SILABHADRA
SASTRY

2025-06-
10

9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
14-NOT PROPERLY INDEXED.

Not properly arranged and page
marked.Paragragh not correct in averment and
declaration.Mark page no. 25 in petition.

13 D-
ABLAPL/17295/2025

JAYADEBA
BEHERA

2025-06-
10

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1. Page nos.8 and 9 not neat and legible.
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14 D-
BLAPL/16778/2025

SAILAZA
NANDAN DAS

2025-06-
10

1.Paragraphs not correctly mentioned in
declaration.

15 D-
CRLMC/17278/2025

SANTOSH
KUMAR DASH

2025-06-
10

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
14-NOT PROPERLY INDEXED.

Not properly page marked.Page no 29 to 36 not
neat.C. copy of GR case not filed.

16 D-
ABLAPL/17276/2025

RAJIB LOCHAN
PATTNAIK

2025-06-
10

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1.Page 13 not found. 2..Petition not correctly
addressed to Honorable Court

17 D-
ABLAPL/16726/2025

SOUMYA
RANJAN DAS

2025-06-
10

1.page no 15 not properly arrange. 2.Names In
Capital enrolment Numbers Of All The Signing
Advocates Not Indicated

18 D-WP(C)/22258/2025
BHABANI
PRASAD
MOHANTY

2025-06-
10 .Receipt Showing Serv.copy To ct not Filed.

19 D-WP(C)/23196/2025 BIJAYA KUMAR
BEHERA 1

2025-06-
10

1. Copy of the representation dated 28.03. 2024
under Annexure-2 does not tally with para-4 of
the petition.2. I.A.is not proper.

20 D-
BLAPL/16355/2025

PRABODHA
CHANDRA
NAYAK

2025-06-
10

Date of copy of charge sheet not tally with
Index.G.R no not mentioned in the Rejection
order.

21 D-
ABLAPL/17034/2025

BISWAJIT
SAHOO

2025-06-
10

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1. Page nos.12 13 and 15 not neat and legible.

22 D-RSA/22458/2025 AKASH KUMAR
PATTAJOSHI

2025-06-
10

Put up for further S.R after filing of the
C.Copies of both the Judgments and Decree of
the Lower Court.

23 D-
ABLAPL/16642/2025

BIDYADHAR
PANDA

2025-06-
10

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

24 D-
ABLAPL/17282/2025

RAJIB LOCHAN
PATTNAIK

2025-06-
10

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

.Petition not correctly addressed to Honorable
Court

25 D-
ABLAPL/17341/2025

AMLAN SHAKTI
PAUL

2025-06-
10 CT no. not mentioned in petition.

26 D-
ABLAPL/17204/2025

SILABHADRA
SASTRY

2025-06-
10

9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

27 D-
BLAPL/16307/2025

BIJOY
SWAROOP
NANDA

2025-06-
10

1.This case is relates to sexual in connection
with POCSO offence the name of Informant
deleted from the petition as per standing order
and put up SR there after .1. Paragraphs not
mentioned in declaration .2.Annexure 3 not
tallyin cause title.

28 D-
BLAPL/16786/2025 MITHUN DAS 2025-06-

10
1.P .S case not tally with cause title in
connection with annexure 2.



29 D-
BLAPL/16601/2025

RAJIB LOCHAN
PATTNAIK

2025-06-
10

.Petition not correctly addressed to Honorable
Court

30 D-WP(C)/23023/2025 SURENDRA
KUMAR GARTIA

2025-06-
10

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1. Page nos.24 to 26 33 41 42 and 47 not neat
and legible.

31 D-
ABLAPL/16695/2025

SOUMYA
SEKHAR
PARIDA

2025-06-
10

14-NOT PROPERLY INDEXED.

Page mark not correctly furnished in Index.

32 D-
WPCRL/17140/2025

SATRUGHNA
DASH (A)

2025-06-
10

Father name of petitioner furnished in cause
title ,affidavit does not tally with name
furnished in vakalatnama .

33 D-CRLA/16449/2025 DEEPAK
KUMAR SAHOO

2025-06-
10 Code Indicated but not correct .

34 D-
ABLAPL/17207/2025

SILABHADRA
SASTRY

2025-06-
10

9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

35 D-WP(C)/21743/2025 JAGAMOHAN
PATTANAIK

2025-06-
10 .Receipt Showing Serv.copy To it not Filed.

36 D-WP(C)/23133/2025
PRASANTA
KUMAR
SATAPATHY

2025-06-
10 .Subject Code Not Furnished .

37 D-RSA/22223/2025 UMA CHARAN
MISHRA

2025-06-
10

Cause Title Not In order Appellants No
1(a),1(b) and Proforma R-5 were made Parties
vice deceased R-3 of Lower Appellate Court
not yet substituted.

38 D-WP(C)/23170/2025 SANTOSH
KUMAR DASH

2025-06-
10

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

39 D-WP(C)/23200/2025 BIJAYA KUMAR
BEHERA 1

2025-06-
10

1. Copy of the Letter dated 21.02.2023 under
Annexure-6 does not tally with Index.2. Order
No.3619 dated 11.03.2025 under Annexure-4
does not tally with prayer of the petition.
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